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Deteriorating law and order situation in 

Assam 

4032. SHRI BHADRESWAR GOHAIN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government are aware 
about (he deteriorating law and order 
situation in Assam: 

(b) whether the Government also aware that 
huge public money has been spent by 
Government of Assam on completing of its 
two years in 

.Assam specially in publicity: and 

(c) whether the Centre is convinced with 
the tailored reports of the Government of 
Assam about the law and order situation in 
Assam? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
M. SAYEED): (a) to (c) The matters referred 
to in the question are subjects which come 
under the purview of the State Government. 
However, the prevailing law and order 
situation in Assam is continuously monitored 
by the Central Government. There has been 
some increase in violence committed by the 
militant outfits during the year 1993. 
However, various measures have been taken 
to bring about improvement in the law and 
order situation with appreciable results. 

Smuggling of arms in Kerala 

4033. SHRI O. RAJAGOPAL: Will the 
Minister of HOME AFFAIRS be pleased to 
state : 

(a) whether Government is aware that large 
scale smuggling of arms into India is taking 
place at Kasargod in Kerala; 

(b) if so, what action Government has taken 
to stop this; 

(c) if so, whether the government order a 
thorough probe into the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) to (c) While there is no 
specific information regarding smuggling of 
arms into India through Kasargod in Kerala, 
all State Governments/UT administrations 
and the concerned Central Agencies have 
been fully altered to step up and maintain 
highest level of alert and vigil to counter 
smuggling activities. 

Child marriages in Arunachal Pradesh 

4034. SHRI NYODEK YONGGAM : Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether it is a fact that child marriages 
are still being solemnised in many parts of 
Arunachal Pradesh; and 

(b) if so, what measures Government are 
taking to prevent such practices? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
M. SAYEED): (a) and (b) Information is 
being 


